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FT.3T. 2435(37).—Fr= 1T ALHT 7, T TN AfAad, 1956 (1956 FT 48) (Sr& zad za
TET 3 ATETTAIT FgT AT ) ¥ &7 3F T ITLTT (1) F el T T T AT TLHE F GSF TRagd
AT TSN HATAT HT ATIG=AT HCAT F1.307. 4555 TR 07/10/2025, ST AT o TSI, FATETI,
AT |, GO 3, ITET (i) H THTAT T T2 =fF, FIRT I 157 o FLATAT forer & NH754AD (FFer=mT ardeT
e, Toher-2) & .. 30.300 & f3.41. 75.543 T F THF TSGR & AT (ST 39 / F1 AT FT
FATH, AT(R), ATLEA, TG T THATAA o (70 37 ATAG=AT & IUTaF AT § TGS s 7 1o et
F STY T T ST ¥ of

ST ITh ATERLAAT 7 AL Ih ATTHAH T &I 3F Al ITLTT (3) o rel= a<ra 12/10/2025 Fr
“FEgeaT =1+ [ERe9r]”, 12/10/2025 FT “SRTETH1” Z|1 | THTiera omam = o ;

STeTeh FETH TTTErTT 1 &7 3T % dgd Ta< AT 94 g% &, o 9 o= 3 1 & i saer
St =7 & Foe T T,

T | ITTARTE 7 3 SATATHIH T 7T 39 i STLTT (1) F ATELT H, Feg 1T TERE FT AT
fe s fe;

3400 G1/2026 )
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qqA: A, el TLHIT, TAT ITIAFILT il Ih RATE TTH T ST I ST I<h AT AR o0l &T<T 39
T ITLTT (1) BT T& RRAT T TN F2d U, g T FAT ¢ 16 S =1 § A= Ee i 1 @i
TSI % for st R ST =R

ST T4, el TLHIY, I ATAAAH 0l 1T 3 Al STLTT (2) F ATHLOT H T AT FAT g ToF
T ATAGHAT o TSI § THTAA T, I AqqAT | A qfi ot fAeet & g grae areafeas s 8
Fea T gvER § Afga 21 Srustt |

TTLAT

GSITe TS & SLATAT ot § NH754AD (e aféet fivdies, G9-2) F .. 30.300 &
.1t 75.543 ¥ T st ff ST aTely wc=eT afa srrar @ WRa e

ST T ATH: ST IEREIE IR HCEG ST
EALED ER MRS A FTIHR || g FT v | 5 & sewe e Raes
TeqT (TFRITH) FfRaT T T
1 2 3 4 5 6

ATH T T FETE

T &7 ATH: g (19)

1 5//25 BEl Gkl 0.0101|[areT T 17 e
qaEfda? :IT dGAT
FIY, gLRY FIT
Tt T i
@%1/6%&%
qTsii &g T
ERCEREER
%13/5040%‘{%
SR f¥g T §d
e T T e
1/8 f24T, F9=iT
e T = fie T
g f¥e 1/8 e,
T FIT ferear
qrar g T F1r
foig 1/32 f2am,
EASEIGEIsEl
qrar g T F1r
g 1/32 fgar, ix
I T Frar g
T T T6g 1/32




[T &% 3(ii)]

HILT =T TSI AT

3

2T, Twshid Y
T ET e T
TRt fig 1/2 f=2em,
ATST AT 7T g
RERCIERER I
e, = i T
g e T AT
fiz 33/560 2T,
EARIEERE]
wTT f¥E T
iz 1/16 2,
ERECAGEAE]
AETT f{g T 7T
&g 89/840 f2am,
REEEEREEAC]
AETT Fg T T
@z 89/840 2,
ASIEREEAE]
qfe iz
SaTaT fHE 1/56
e, Ferad fie
e g T AT
&z 59/3360 2,
T fie T e
fe T = fifg
89/3360 24T, srv¥
fée o aear i
= 7 g 1/12
e

5/125

2 6//21

0.0126

FAAT I fererar
e H AGAIT
T, FEISET AT
T T e T
g fe 1/6 f2m,
qrsT fie T

T g T 6
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&z 13/5040 2=,
S f&ig O ¥
e T T e
1/8 f2aT, T9+iT
e T 5= g T
g7 fHg 1/8 =,
T FiT ferear
GISIEERE el
g 1/32 2,
[EASEIGEIESEl
AT &g T Frehr
g 1/32 e, AT
FIT T A fHe
T T f6g 1/32
24T, Twshia #iY
T AT e T
WﬁgﬂZ%ﬂT,
T AT F
= yaT9 g 1/8
e, wwm fHiE =
g e T AT
f¥g 33/560 f2aT,
SUEIEERC

= fe T w1
f¥g 1/16 =T,
ERECREEAC]
AET f{#g T e
&g 89/840 f2am,
HEEEEREEAC]
AENT {g T 7T
g 89/840 T2,
e fie T
i i T
saTaT fHg 1/56
e, Ferad fie
e fie T3 7w

g 59/3360 f2aT,




[T &% 3(ii)]

HILT T TSIA . AHTYTL

5

T4 fie T [T
fée 7 =< foig
89/3360 24T, srw
g = fzar fiig
T 7 g 1/12
(il

6//21

AT &7 ATH: THIE (16)

3 24//125/1

0.0152

A AL e
qaaq fHe T i
F1¥ 1/3 2=,
FLATA 1T AT
qergad &g 1/3

T qEed &g =
fiaw fefe

24//25/1

ATHF T ATH: A Al

T T ATH: H(25)

4 65//11/1

0.0025

= g T
ot fig T gl
g 1/9 T,
EEEISEERE
et fig o gl
&g 1/9 f7m,
WCERSEERE
ot fig T gl
forg 1/9 e,
st &g T
Fee fie T gt
g 547/201 24T,
FEATY g T
wigax ¥ 40/667
e, TSt i
KERIEEARERE]
gy fiie 1/8 f2am,
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i féie

s fHg o afe
%881/16008
T, FTEsiT AT
REINIERREEAE]
gfv fig 1712
e, @adie fHg
T & fifeT fig 1
g i 20/667
3, gL #1e
T ot foig
Wﬁg80/2001
e,

65//11/1

65//20

0.0202

= g O
EEIREREEA IS
g 1/9 R,
FAAY fog TF
EEIREREEAE IR
g 1/9 f2m,
CESEERE]
EEIREREEA IS
iz 1/9 e,
st fie =
EASEALER AR
g 547/201 24T,
FLare &g
wfge iz 40/667
AT, THsia fg
T s fie T
i foig 1/8 7,
oot fig T

s fog T gt
&z 881/16008
AT, FIHS(IT DT
A e fEE
=f i 1/12




[T &% 3(ii)]

HILT =T TSI AT

7

e, Tadie fHg
T &= e g O
g i 20/667
24T, gedv F7
et gEefie iy T
e Rz 80/2001
2,

65//20

6 66//16

0.0152

= g O
EEIREREEA IS
g 1/9 R,
FAAIY &g T
EEIREREEAE IR
iz 1/9 R,
ICESEERE]
EEIREREEA IS
g 1/9 2w,
st fie =
EASEALER IR
g 547/201 24T,
FIATe fie T
wieew fifg 40/667
AT, THsia Hg
T s fie
gie foig 1/8 7,
oot fig T
e fore T gl
f&z 881/16008
AT, FIHSIT DT
A e fEe
= fig 1/12
e, sade fHg
T &= e i O
zTF fiE 20/667
2T, g2 FIT
Tt gt i =
fraw fRfz 80/2001
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e,
66//16

FA TN 0.0758

[T. . : 25221/NHAI/PIU/BTI/BTI-LDH/3D]
g e, ATaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 12th May, 2026

S.0. 2435(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 4555 Dated:07/10/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii)
issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to as
the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to the
said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH754AD
(Ludhiana Bathinda Greenfield Section, Package-2) in the stretch of land from Km 30.300 to Km 75.543 in the stretch
of land in the district of BARNALA in the state of PUNJAB

And whereas the substance of the said notification has been published in “Hindustan Times” dated 12/10/2025
, “Jagbani” dated 12/10/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling in the stretch of land from Km
30.300 to Km 75.543 of the NH754AD (Ludhiana Bathinda Greenfield Section, Package-2) in the district of
BARNALA in the state of PUNJAB.

State: PUNJAB ||District: BARNALA
SI. No. (|Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
Lt 2 [ T | 5 [ 6 |

[Taluk: Bhadaur |
|Village: Gehal (19) |

1 5/125 Private Nahari 0.0101||Balvir kaur Widow
sukhwinder kaur
lakhvir kaur, harjinder
kaur d/o nachhatar
singh S/o Sucha singh
1/6 hissa, surjit singh
s/o karnail singh s/o
bant singh 13/5040




[T &% 3(ii)]

BIESEEIRISEE S RIEIEU

hissa, jairnail singh
s/o bant singh s/o
sucha singh 1/8 hissa,
chamkaur singh s/o
bant singh s/o sucha
singh 1/8 hissa,
gurmit kaur widow
sota singh s/o kaka
singh 1/32 hisa,
kiranjit kaur d/o sota
singh s/o kaka singh
1/32 hissa, veer kaur
d/o sota singh s/o
kaka singh 1/32 hissa,
paramjit kaur d/o sota
singh s/o kaka singh
1/2 hissa, mado d/o
kaka singh s/o partap
singh 1/8 hissa,
sangara singh s/o
sucha singh s/o partap
singh 33/560 hissa,
jagtaar singh s/o
sangara singh s/o
sucha singh 1/16
hissa, baldev singh
s/o sardara singh s/o
magar singh 89/840
hissa, sukhdev singh
s/o sardara singh s/o
magar singh 89/840
hissa, harbhol singh
s/o mukhtiar singh s/o
jawala singh 1/56
hissa, kulwant singh
s/o gurdev singh s/o
nand singh 59/3360
hissa, basant singh s/o
gurdev singh s/o nand
singh 89/3360 hissa,
amar singh s/o sardara
singh s/o magar singh
1/12 hissa

5/125

2 6//21

Private

Nahari

0.0126

Balvir kaur Widow
sukhwinder kaur
lakhvir kaur, harjinder
kaur d/o nachhatar
singh S/o Sucha singh
1/6 hissa, surjit singh
s/o karnail singh s/o
bant singh 13/5040
hissa, jarnail singh s/o
bant singh s/o sucha
singh 1/8 hissa,
chamkaur singh s/o
bant singh s/o sucha
singh 1/8 hissa,

gurmit kaur widow
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sota singh s/o kaka
singh 1/32 hisa,
kiranjit kaur d/o sota
singh s/o kaka singh
1/32 hissa, veer kaur
d/o sota singh s/o
kaka singh 1/32 hissa,
paramjit kaur d/o sota
singh s/o kaka singh
1/2 hissa, mado d/o
kaka singh s/o partap
singh 1/8 hissa,
sangara singh s/o
sucha singh s/o partap
singh 33/560 hissa,
jagtaar singh s/o
sangara singh s/o
sucha singh 1/16
hissa, baldev singh
s/o sardara singh s/o
magar singh 89/840
hissa, sukhdev singh
s/o sardara singh s/o
magar singh 89/840
hissa, harbhol singh
s/o mukhtiar singh s/o
jawala singh 1/56
hissa, kulwant singh
s/o gurdev singh s/o
nand singh 59/3360
hissa, basant singh s/o
gurdev singh s/o nand
singh 89/3360 hissa,
amar singh s/o sardara
singh s/o magar singh
1/12 hissa

6//21

Village: Ramgarh (16)

3 24//125/1 Private Nahari 0.0152||{Gurmail kaur Widow
Sukhdev singh S/o
pritam kaur 1/3 hissa,
verpal kaur d/o
sulhdev singh 1/3
hissa, baljinder singh
s/o sukhdev singh s/o
pritam singh

24//25/1

|Taluk: Mehal Kalan |

|Village: Moom (25) |

4 65//11/1 Private Nahari 0.0025||Gurcharan singh s/o
ajaib singh s/o hari
singh 1/9 hissa, Balvir
singh s/o ajiab singh
s/o hari singh 1/9
hissa, raghvir singh
s/o ajib singh s/o hari
singh 1/9 hissa, Gurjit




[T &% 3(ii)]

HILT =T TSI AT

11

singh s/o kairnail
singh s/o hari singh
547/201 hissa, kartar
singh s/o mahinder
singh 40/667 hissa,
paramjit singh s/o
pritam singh s/o hari
singh 1/8 hissa, surjit
singh s/o pritam singh
s/o hari singh
881/16008 hissa,
karamjit kaur d/o
pritam singh s/o hari
singh 1/12 hissa,
Lakhvir singh s/o
bhinder singh s/o
hakam singh 20/667
hissa, Hardeep kaur
w/0 surjit singh s/o
pritam singh 80/2001
hissa,

65//11/1

5 65//20

Private

Nahari

0.0202

Gurcharan singh s/o
ajaib singh s/o hari
singh 1/9 hissa, Balvir
singh s/o ajiab singh
s/o hari singh 1/9
hissa, raghvir singh
s/o ajib singh s/o hari
singh 1/9 hissa, Gurjit
singh s/o kairnail
singh s/o hari singh
547/201 hissa, kartar
singh s/o mahinder
singh 40/667 hissa,
paramjit singh s/o
pritam singh s/o hari
singh 1/8 hissa, surjit
singh s/o pritam singh
s/o hari singh
881/16008 hissa,
karamjit kaur d/o
pritam singh s/o hari
singh 1/12 hissa,
Lakhvir singh s/o
bhinder singh s/o
hakam singh 20/667
hissa, Hardeep kaur
w/0 surjit singh s/o
pritam singh 80/2001
hissa,

65//20

6 66//16

Private

Nahari

0.0152

Gurcharan singh s/o
ajaib singh s/o hari
singh 1/9 hissa, Balvir
singh s/o ajiab singh
s/o hari singh 1/9
hissa, raghvir singh
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s/o ajib singh s/o hari
singh 1/9 hissa, Gurjit
singh s/o kairnail
singh s/o hari singh
547/201 hissa, kartar
singh s/o mahinder
singh 40/667 hissa,
paramjit singh s/o
pritam singh s/o hari
singh 1/8 hissa, surjit
singh s/o pritam singh
s/o hari singh
881/16008 hissa,
karamjit kaur d/o
pritam singh s/o hari
singh 1/12 hissa,
Lakhvir singh s/o
bhinder singh s/o
hakam singh 20/667
hissa, Hardeep kaur
w/0 surjit singh s/o
pritam singh 80/2001
hissa,

66//16

Total|| 0.0758]| |

[F. No. 25221/NHAI/PIU/BTI/BTI-LDH/3D]
SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. #icma




		2026-05-13T22:59:01+0530
	SARVESH KUMAR SRIVASTAVA




